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IN THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
O.A. No. 26/2023/EZ

IN THE MATTER OF:

PI VANRAMCHHUANGI
...APPLICANT (s)

VERSUS

UNION OF INDIA & ORS

D

...RESPONDENT (s)

INDEX

IﬁNO- Particulars

Page No.

Supplementary Affidavit on behalf of R-3

—

Copy of Order Dated 12.01.2024 is as Annexure “SA-1."

The updated compliance report for the comments Of
committee is as ANNEXURE "SA-2".

4 The updated status of the Spoil Bank along with site

photographs areas ANNEXURE "SA-3".

Filed by

Qv pres |

ASHOK PRASAD, ADVOCATE

Counsel for NHIDCL
M-9883069404
Email: ashokadvhc@gmail.com
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION No. 26/2023/EZ

N THE MATTER OF:

INTHE MATIER UT-
PI VANRAMCHHUANGI
...APPLICANT (s)

-VERSUS-

UNION OF INDIA & ORS
__RESPONDENT (s)

SUPPLEMENTARY AFFIDAVIT ON BEHALF OF RESPONDENT
No.3 i.e. NATIONAL HIGHWAYS AND INFRASTRUCTURE

DEVELOPMENT CORPORATION LIMITED (NHIDCL) IN TERMS

OF LIBERTY GRANTED BY THE ORDER DATED 12.01.2024 OF

HON’BLE NATIONAL GREEN TRIBUNAL (NGT), EASTERN ZONE
ENCH, KOLKATA IN THE OA NO. 26/2023/EZ IN THE MATTER

BENCH, KOLK,

OF PI VANRAMCHHUANGI V/s UOI & ORS

I, Virender Kumar Jakhar, S/o Kashi Ram Jakhar, Aged 61 years,
working as Executive Director (Projects) at National Highways and
Infrastructure Development Corporation Limited (NHIDCL) under
Ministry of Road Transport & Highways, do hereby solemnly affirm and

declare as under:
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_That I am duly authorized and competent to swear this affidavit on
and Infrastructure Development

behalf of National Highways
Corporation Limited at 31 Floor, 4 - Parliament Street, New Delhi —

110001.

_That I have read and understood the directions of the Hon’ble NGT as
per the order dated 12.01.2024 in the matter of Pi Vanramchuuangi
V/s Uol & Ors. As per the liberty granted by the Hon'ble Tribunal to

upplementary affidavit, the

respondent no.2 & 3 for submitting a s frida
compliance is being made through this Supplementary Affidavit.

. That the Original Application No.26/2023/EZ (1.A. No. 46/2023/EZ) has
been heard by the learned judges of Hon’ble NGT, Eastern Zone Bench,
'ble Tribunal has given liberty to

Kolkata on 12.01.2024 and Hon
respondent no.2 & 3 to file a Supplementary Affidavit.

_ That the learned Senior Counsel Sh. Debal Kumar Banerjee, assisted
by learned Counsel Sh. Ashok Prasad, appearing for Respondent Nos.2
& 3, Ministry of Road Transport and Highways and National Highways
and Development Corporation Limited on the last day of hearing i.e.
12.01.2024 apprised the Hon'’ble Tribunal that between the pervious
date of hearing fixed by the Tribunal and today's date i.e. 12.01.2024,
lot of work has been completed which the respondent no.3 would like
to bring on record through this supplementary affidavit. The Hon’ble
Tribunal has granted three weeks time for filing supplementary
affidavit to the respondent no2 & 3. The matter is scheduled to be

listed on 16.02.2024.

:‘\L.EL\WL DISTRICT | *
"EGN No. 18/2021 / &
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Copy of NGT order dt. 12.01.2024 is
annexed hereto and marked as

ANNEXURE "SA-1".

nter affidavit dated 08.11.2023

5. That the Respondent No.3 in its cou
ffidavit of Chief

with regard to the averment made in para 4.1 of the a
Secretary, Government of Mizoram have submitted that the
de by the committee during the site visit on

observations ma
hat the

25.08.2023 has been vague in nature. It was submitted t
committee’s report is incorrect on many issues/aspects that were
pointed out and has been lacking realism. This has been submitted by
respondent no.3 with photographical proofs and other necessary
documents. It was apprised to the Hon'ble tribunal through the
affidavit that the Gabion wall is already constructed at the project
site(s) and the construction of the Spoil bank has been proceeding in
a planned and phased manner as per the project technical requirement
and also the projects are still ongoing as the construction period is not
yet over. The Compliance to the committee’s observation has been
submitted (reference be made to the para 20 at page 2231 of
the affidavit of Respondent no.3 dated 03.11.2023, to the
replies of CS, GOM), wherein remarks of NHIDCL alongwith site
photographs for the comments of Committee has been provided for
kind perusal of the Hon'ble Tribunal. In the Compliance report, it was
mentioned that certain aspects of the spoil banks are to be completed
by November/December 2023. During the course of hearing on
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12.01.2024, it was apprised to the Hon'ble Tribunal that between the
previous date of hearing fixed by the Tribunal and today's date of
hearing ie. 12.01.2024, lot of work has been completed which the
respondent no.3 would like to bring on record through this
supplementary affidavit. The Hon’ble Tribunal has granted three
weeks’ time for filing supplementary affidavit to the respondent no.2
& 3. The Respondent No.3 would like to apprise the Hon’ble Tribunal
regarding the updated compliance report of the committee’s
observation for the spoil bank and is annexed with this Supplementary

The updated compliance report for the
comments of committee is annexed
herewith as ANNEXURE "SA-2".

6. That the Respondent No.3 in its affidavit dated 03.11.2023, made
an averment with regard to para 5(1) i.e 'General observations of
the Committee in Improper and Unauthorized dumping of
muck and absence of designated spoil bank’ and further para
5(1)(vi) (reference be made to the para 21 A (vi) at page 2237
of the affidavit of Respondent no.2 & 3 dated 03.11.2023 to
the replies of CS, GOM), wherein it has been brought out that the
committee relied upon a draft report given by the staff during their site
visit on 25.08.2023 which had erroneous mistakes. As per para
5(1)(vi), the correct certificate regarding the spoil banks and its status
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has been submitted. As the spoil bank has different stages for the
construction, certain processes were to be completed by

November/December 2023, which has been done as per the planned

construction target(s). The Respondent No.3 would therefore like to

bring the updated status of the spoil bank alongwith the site
photographs before the Hon'ble Tribunal which is annexed with this

Supplementary Affidavit.

The updated status of the Spoil Bank
alongwith site photographs 15 annexed
herewith as ANNEXURE "SA -3"

PRAYER

The Petition of the Applicant should be outwardly rejected as it is
devoid of merits and has been filed with ulterior motives.

To pass any other order/ action, as deemed fit Xthe Hon'ble
|

Tribunal. ¥l
W% ]
Virendra Kumar Jakhar

ED(P), RO Aizawl
NHIDCL

DEPONENT
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NOTARY\~\
VERIFICATION - f:?é‘ﬁ%
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on thisBh_of February, 2024, that the

Verified at _{\17.aw)
contents of the above affidavit are true and correct to the best of my

knowledge. No part of it is false and nothing material has been

concealed there from.
C«gﬂJO‘W el

irendra Kumar Jakhar
ED(P), RO Aizawl

NHIDCL
DEPONENT
Ideptified by Me
Adveate
%\L\gpl“\ Netaria! Registretian
( PATEY LALNGAIHZUALI } o sscos e ‘/2'
wetary Publi oste...5.J .z

Aizawl ; Mizeram



Item No.07 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No.26/2023/EZ
(I.A. No. 46/2023 /EZ)

Pi Vanramchhuangi Applicant(s)
Versus
Respondent(s)

Union of India & Ors.

Date of hearing: 12.01.2024 '
CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

Fer—AppHeant(s)—:—Mr.-Gaurav-KumarBansal,—Advocate'(in'Virtua:l—Mode)

For Respondent(s): Ms. Rashhmi Singhee, Adv. for R- 1, (in Virtual Mode)
Mr. Debal Kumar Banerjee, Sr. Advocate
a/w Mr. Ashok Prasad, Adv. for R- 2 & 3,
Mr. Pawan Upadhyay, Adv. for R- 4 to 7, (in Virtual Mode)

ORDER

1. Mr. Gaurav Kumar Bansal, leaméd Counsel is present (in Virtual
Mode) for the Applicant and requests for adjournment.

2. Mr. Debal Kumar Banerjee, learned Senior Counsel assisted by Mr.
Ashok Prasad, learned Counsel appearing for Respondent Nos.28&3,
Ministry of Road Transport and Highways and National Highways
and Development Corporation Ltd., states that between the last
date fixed by the Tribunal and today's date, lot of work has been
completed which he would like to bring on record through
supplementary affidavit. The Respondent are granted
three weeks time for filing supplementary affidavit.

3. Mr. Pawan Upadhyay, learned Counsel appearing (in Virtual Mode)
holding brief of Mr. Siddhesh Kotwal, Counsel for State of Mizoram,
states that since the Government has change in the State of

Mi .
izoram, gnew panel of Standing Counsel would be appointed
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4. List on 16.02.2024.

January 12, 2024,

‘Original Application No.26/2023/EZ
(L.A. No. 46/2023/EZ)
AK

.....................................

.............................................

Dr. Arun Kumar Verma, EM
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Lunglei District

Ref page 2473 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of C5

ANNGXURE - SA= K .

01.2024

Updated status as on 24.

PCCF Comment

Compliance

Slno Spoil Bank

Spoil Bank No. 1, Tawipui
North-1l Village Area
Chainage: Km 251+400

Unauthorized and currently in use for
dumping of muck causing continuous
damage to the environment.

(i) The Correct chainage is 251+040.
(i) No initial objections made by District Administration nor the Forest Department.

(iii) The Spoil Bank is authorized as approval is through VCP. The VCPs are vested with

powers for management of land as per Lushai Hill Act 1953.
(iv) There are no existing guidelines for approval of non-forest area as public are
practicing Jhum Cultivation on lands along the Highway and as such approval is not

necessitated.

Operated without proper adequate
protection structures such as
Gabion/retaining  wall, drainage
systems, Check dams, compaction,
vegetative measures etc.

(i) The capacity of the spoil bank and its capacity is as per the design.
(i) The Gabion wall is constructed at site. Sodding/Turfing, Drain channelization and

Re-vegetation has been completed.
(iii) The Capacity of this Spoil Bank is 41209 Cum and 39000 Cum of Soil has been

dumped.

Appears already overloaded beyond
capacity posing further threats to the
environment, vegetation and pollution of

the nearby water bodies.

There are no nearby water bodies, therefore, chances for polluting the water bodies

are not true.

| Not suitable for further use

Upto the design capacity, dumping can be done.

| Additional Remarks
_ Photograph

Mr. Akhilesh Kumar Singh (Sr. GM)

N
(BN Bingh)

Team Léader



Spoll Bank No. 4, Tawipul
North.Il Village Area
Chalnage: 2314840 KM

PCCE Commeant

Unauthorized and currently In use
for dumping of muck causing
continuouy dutnisge Lo the
environment,

Oparated without proper

adeguate protection structures such
as Gabion/retaining wall, drainage
systems, Check dams, cornpaction,
vegetative measures etc,

(i) The capacity of the spoil bank and its capacity is
(ii) The Gabion wall i constructed at site, Sodding/Turfin

Ref page 2474 of Affidavit dated 03,11.2023 of R-2 & R-3 to the replies of C5

(1) The Correct chisnage i 2533840,
(1) Ho Initial abjections made try Ui

necessitated,

vegetation has been completed,

(iii) The Capacity of this Spoil Bank is 56208 Curn and 52000 Curn of Soil hias teen

dumped.

teiet faltrinvit i puof e $ore
(ifi) Thes Spoil Bank is authiorized ay apptossl b through
powers for management of land a5 per Lushal Hill fet 1952,
(iv) There is no ezisting guidelines for
practicing Jhum Cultivation on lands

approssl o nonidorest ares a6 gutie 5
along the Wighimay snd a5 such apgt oI5
pacity s a5 per the design,
g, Drain channeiizstion 2

Updniad staivs ws on 1441

|
]
i
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Appears already overloaded beyond
capacity posing further threats to the
environment, vegetation and
pollution of the nearby water bodies.

There are no nearby water bodies, therefore, chances for polluting the water bodies ic

not true,

Mot suitable for further use

Upto the design capacity, dumping can be done.

Additional Remarks

- =

Latmude 22 845313 -’
‘Longrute 31855010 . N
Crogtass 1016 55270 o ~
Acsirazy J12m - - _—
Tere OV 23 1G04 V604 » e
it T Maawey s o aonpie of Seod

Team Leader
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Ref page 2475 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Slno Spoll Bank

PCCF Comment

Compliance

Additional Spoil
Bank, Tawipui South
Village area
Chainage: 260+640

Unauthorized and currently in use for
dumping of muck causing continuous
damage to the environment.

(i) No initial objections made by District Administration nor the Forest Department,

(ii) The Spoil Bank is authorized as approval is through VCP. The VCPs are vested with powers for
management of land as per Lushai Hill Act 1953.

(iii) There is no existing guidelines for approval of non-forest area as public are practicing Jhum
Cultivation on lands along the Highway and as such approval is not necessitated.

Operated without proper protection
structures before. However, presently
construction of Gabion wall is in
progress which, however is very small
and not adequate to hold a large
volume of muck. Apart from this, no
other protection measures found.

(i) The capacity of the spoil bank and its capacity is as per the design.
(ii) The Gabion wall is construction with all the three lifts. Sodding/Turfing, Drain channelization

and Re-vegetation has been completed.
(iii) The Capacity of this Spoil Bank is 31209 Cum and 29200 Cum of Soil has been dumped.

Appears already overloaded beyond
capacity posing further threats to the
environment, vegetation and
pollution of the nearby water bodies.

There are no nearby water bodies, therefore, chances for polluting the water bodies is not true.

Not suitable for further use

Upto the design capacity, dumping can be done.

Additional Remarks

Photograph

SRS, i
,_;Sra.. e wieArs
[Lorgptode 57 84
(B atum 318 4£32m L
Acoueacy 102 m V 4
T:l PASSCURTRCE
(Piter Pratechi wal of Spoll

« g .,
TPoaesgst by BateCan

- s
S
=

g

(BN.:Sin
Team Leader

Updated status as on 24.01.2024
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Ref page 2476 ..Ba Affidavit dated 03.11:2023 of R-2 & R-3 to the replies of CS

Updated status as on 24.01.2024

Sl no

Spoil Bank

PCCF Comment

Compliance

Additional Spoil Bank,
Tawipui South Village
area Chainage:
267+840 KM

Unauthorized and currently in use for
dumping of muck causing continuous
damage to the environment.

(i) The Correct chainage is 267+760.

ii) No initial objections made by District Administration nor the Forest Department.

(iii) The Spoil Bank is authorized as approval is through VCP. The VCPs are vested vith powers for
management of land as per Lushai Hill Act 1953.

(iv) There are no existing guidelines for approval of non-forest area as public are practicing Jhum Cultivation
on lands along the Highway and as such approval is not necessitated.

Operated without proper protection structures
before. However, presently construction of
Gabion wall is in progress which, however is
very small and not adequate to hold a large
volume of muck. Apart from this, no other
protection measures found.

(i) The capacity of the spoil bank and its capacity is as per the design.
(ii) The Gabion wallis constructed at site. Sodding/Turfing, Drain channelization and Re-vegetation has
been completed.

(iii) The Capacity of this Spoil Bank is 24109 Cum and 22400 Cum of Soil has been dumped.

Environmental damage was already caused
to a large extent due to the already dumped
spoils.

No Environmental damage has been done as barrier through Gabion wall has been made for spillage.

Should not be continued without proper
enough protection measuresand appropriate
approval from Authority's Engineer or
concerned District Administration.

The Spoil Bank is as per the design and Protection measures are adequate. From Construction to
Supervision, the work is under effective supervision of Authority’s Engineer.

Additional Remarks

Photograph

-

Mr. Akhilesh Kumar Singh (Sr. GM)
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Ref page 2477 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Updated status as on 24.01.2024

Slno Spolil Bank

PCCF Comment

Compliance

Spoil Bank No. 10,
Tawipui South Village
Area Chainage: 267+965
KM

It was operated without approval
from concerned authority, apparently
causing damages to the environment.
However, the spoil bank was already
abandoned/closed and no longer in use
at the time of inspection.

(i) No initial objections made by District Administration nor the Forest Department.
(i) The Spoil Bank is authorized as approval is through VCP, The VCPs are vested with
powers for management of land as per Lushai Hill Act 1953.

(iii) There are no existing guidelines for approval of non-forest area as public are
practicing Jhum Cultivation on lands along the Highway and as such approval is not

necessitated.

A small structure of Gabion wall was
found being constructed recently
although the site was already closed
and sparsely covered with natural
vegetation.

(i) The capacity of the spoil bank and its capacity is as per the design.
(i) The Gabion wall is constructed at site. Sodding/Turfing, Drain channelization and Re-

vegetation has been completed.
) The Capacity of this Spoil Bank is 44609 Cum and 41500 Cum of Soil has been

dumped.

During operation of the site, it is
evident that environmental
disturbance was caused due to
dumping of muck to acertain large
extent as evidenced by nearby
damaged vegetation and landscapes.

No environmental disturbance is caused as the dumped soil is within the area of Spoil
Bank. The photograph of Spoil Bank can be seen, wherein, the Gabion wall has been
constructed. The soil behind the Gabion wall is the backfill for structural safety
purpose. There has been no damaged vegetation or landscapes.

Additional Remarks

_ Photograph

R £ T

aylreral Sf oy
D P TR S

S g PPN

Lb

cLg

‘

Authorized Signdlply ¢
Mr. Akhilesh Kumar Singh (Sr. GM)

A/W!wr _:er\

Tewm 1. Eader
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Ref page 2478 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Sino Spoil Bank

PCCF Comment

Updated status as on 24.01.2024
Compliance

Spoil Bank No. 11,
Thingfal Village Area
Chainage: 272+884 KM

It was operated without approval from
concerned authority, apparently causing
damages to the environment. However,
the spoil bank was already
abandoned/closed and no longer in use
at the time of inspection.

(i) No initial objections made by District Administration nor the Forest Department.
(i) The Spoil Bank is authorized as approval is through VCP. The VCPs are vested with
powers for management of land as per Lushai Hill Act 1953,

(iii) There are no existing guidelines for approval of non-forest area as public are

practicing Jhum Cultivation on lands along the Highway and as such approval is not
necessitated.

A small structure of Gabion wall was
found being constructed recently
although the site was already closed
and sparsely covered with natural
vegetation.

(i) The capacity of the spoil bank and its capacity is as per the design.
(ii) The Gabion wall is constructed at site. Sodding/Turfing, Drain channelization and Re-
vegetation has been completed.

(iii) The Capacity of this Spoil Bank is 28359 Cum and 26500 Cum of Soil has been
dumped.

During operation of the site, it is
evident that environmental
disturbance was caused due to
dumping of muck to a certain large
extent as evidenced by nearby
damaged vegetation and landscapes.

No environmental disturbance is caused as the dumped soil is within the area of Spoil
Bank. The photograph of Spoil Bank can be seen, wherein, the Gabion wall hasbeen
constructed. There has been no damaged vegetation or landscapes.

Additional Remarks

Photograph

Mr. Akhilesh Kumar Singh (Sr. GM)

& o v
(B N.-Singh)
Team ﬁmdmnwwa
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Ref page 2479 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Lawngtlal District

Slno

Spoil Bank

PCCF Comment

Compliance

Spoil Bank No. A2,
Chawnhu Village Area
Chainage: 299+080 KM

Unauthorized and in use.

(i) No initial objections made by District Administration nor the Forest Department.

(i) The Spoil Bank is authorized as approval is through VCP. The VCPs are vested with powers for
management of land as per Lushai Hill Act 1953.
(iii) There are no existing guidelines for approval of non-forest area as public are practicing Jhum
Cultivation on lands along the Highway and as such approval is not necessitated.

Causing environmental damages due
to over dumping of the muck and
the spillage of the muck falls down
to the Kaladan Multi-Modal Transit
Transport Project Road which runs

The Gabion wall of the Spoil Bank is completed in all respect. There had been instances of muck falls
due to the landslides along the stretch as the National Highway -54 is going above and the Kaladan
Multi-ModalTransit Transport Project Road which runs below. Protection measures through
construction of Retaining and Breast wall have been taken to encounter the landslides. The issue stands

resolved.

below this site.

No adequate or appropriate
protection measures found except
for a small Gabion Wall constructed
at the bottom of the site which
was not adequate to hold the
dumped spoils.

The works of spoil bank is complete. The Spoil bank shall be as per thedesign and is adequate to hold the

dumped soil.

Not suitable for further use.

Upto the design capacity, dumping can be done.

Additional Remarks

Photograph

TeaniLeadert

Updated status as on 24.01.2024
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Ref pa

ge 2480 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Slno

Spoll Bank

PCCF Comment

Compllance

Dumping Site at Saikah

Village area
Chalnage: 300+400 KM

Unauthorized and not designated

(1) The Correct chainage is 300+960.
(ii) No initial objections made by District Administration nor the Forest

Department.

(iii) The Spoil Bank is authorized as approval is through VCP. The VCPs are vested
with powers for management of land as per Lushai Hill Act 1953.

(iv) There are no existing guidelines for approval of non-forest area as public are
practicing Jhum Cultivation on lands along the Highway and as such approval is

not necessitated.

Large volume of muck is found dumped
continuously likely to cause environmental
hazard and dangers to the safety and
pollute Chhimtuipui River, the largest major
river in Mizoram apart from the already
damaged vegetation nearby.

This Spoil Bank is complete with Landscape identification, Approach, Base|
preparation has been completed. Compaction is underway. The left over Gabion
sodding/turfing, drain Channelization and Re-vegetation/plantation has also

walll,
No nearby water bodies and no environmental damage is caused.

been completed.

Location is not suitable for muck disposal
site.

The location is in accordance with the project requirement and technical factors.

Additional Remarks
Photograph

Va1
Ak s

R
e FONT RS
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Updated status as on 24.01.2024

(BN, Singh)

Teant Loebder
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Ref ummm wau of >Emm<: dated 03.11:2023 o.n R-2 & m.w. to the replies of CS

Updated status as on 24.01.2024

Slno Spoll Bank PCCF Comment Compliance
Spoil Bank No. 02, Lower | This spoil bank was authorized by concerned No Comments to offer.
Saikah Village Area Deputy Commissioner.
Chainage: 307+910 KM Compaction of the site was done and maintained by No Comments to offer.
constructing a number of drains.
3
The Capacity of this Spoil Bank is 39802 Cum and 35500 Cum of Soil

The site was closed and no longer inuse.

has been dumped.

Additional Remarks

Photograph

(BN. Singh)
Team Ueader
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Updated status as on 24.01.2024

Slno Spoil Bank PCCF Comment Compliance
Spoil Bank No. 04, Lower | This spoil bank was authorized by concerned No Comments to offer.
Saikah Village Area Deputy Commissioner.
Chainage: 309+115 KM Compaction of the site was done and maintained by No Comments to offer.
constructing a number of drains.
4
The Capacity of this Spoil Bank is 19901 Cum and 17650 Cum of Soil

The site was closed and no longer inuse.

has been dumped.

Additional Remarks

Photograph
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Ref page 2483 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

€

Slno

Spoll Bank

Updated status as on 24.01.2024
Compllance ]

Spoil Bank No. 05, Lower
Saikah Village Area
Chainage: 309+633 KM

Additional Vegetation/plantation work has been taken up.

Additional Remarks

_\ Photograph

A.W« N. Singh)
Tearn Leader
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Ref page 2484 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Slaha District

Slno Spoil Bank PCCF Comment Compliance
1 Slide Area, Unauthorized and not designated (i) The Correct chainage is 327+110.
near Zero (ii) No initial objections made by District Administration nor the Forest Department.
Point, Siaha (iii) The Spoil Bank is authorized as approval is through MADC and Forest department. The MADCs
Chainage: are vested with powers for management of land under the Sixth Schedule..
3274270 KM (iv) There are no existing guidelines for approval of non-forest area as public are practicing
JhumCultivation on lands along the Highway and as such approval is not necessitated.
landslides areas nearby measuringabout430 The location is fragile and is highly prone to landslide. Specialized protection work through Crib
meters. work has been planned at this location.
The site is utilized authorized for dumping No Environmental damage has been done as barrier through Gabion wall has been made for
spoils from the nearbylandslides occurred spillage. Gabion Wall is already constructed at Project site. This Spoil Bank is complete with
frequently with the dumped spoils finding their Landscape identification, Approach, Base preparation, Compaction and Gabion wall have been
way down below the Road and streams below. completed. The left over sodding/turfing, Drain Channelization and Re-vegetation/plantation is also
complete.

Large volume of muck is found dumped The Capacity of this Spoil Bank is 46436 Cum and 31400 Cum of Soil has been dumped. Upto the
continuously likely to cause environmental design capacity, dumping can be done. There are no disturbance to the water bodies as the river is 1
hazards and dangers to the safety and pollute Kms away from the project site.
Chhimtuipui River, the largest major in Mizoram
from the already damaged vegetation’s nearby
Location is not suitable for muck disposal site The location is in accordance with the project requirement and technical factors.

Additional

Remarks

Photograph

7

.W./l. w.:mt.i\
AN.&:_‘PQEQW«

Updated status as on 24.01.2024
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Ref page 2485 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

ok

Slno | Spoil Bank PCCF Comment Compllance Updated status as oJPS.NSa
2 Spoil Bank Unauthorized and in use. (i) No initial objections made by District Administration nor the Forest Department.
No. 06 (i) The Spoil Bank is authorized as approval is through VCP. The VCPs are vested with
Ambyu powers for management of land as per Lushai Hill Act 1953.
Village Area (i ) There is no existing guidelines for approval of non-forest area as public are practicing
Chainage: Jhum Cultivation on lands along the Highway and as such approval is not necessitated.
342+700KM | Causing environmental damages due to over No Environmental damage has been done as barrier through Gabion wall has been made
dumping of the muck for spillage. The Capacity of this Spoil Bank is 28940 Cum and 26430 Cum of Soil has been
dumped. Upto the design capacity, dumping can be done.
No adequate or appropriate protection Gabion Wall is already constructed at Project site. This Spoil Bank is complete with
measures found except for a very thin layer Landscape identification, Approach, Base preparation, Compaction and Gabion wall have
of small Gabion Wall constructed at the been completed. The left-over sodding/turfing, Drain Channelization and Re-
bottom of the site which was extremely vegetation/plantation is also completed.
inadequate to hold the dumped spoils.
Not suitable for further use without Adequate protection measures taken and approval is available.
adequate protective structures and
approval of competent Authority,
concerned District administration.
Additional
Remarks
Photograph

Project Manager, PKG-8

amvz Singh)
Teani Léader
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Ref page 2486 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Slno Spoll Bank PCCF Cominent Complianc
e
3 Spoil Bank Unauthorized and in use. (iii) No initial objections made by District Administration nor the Forest Department.

No. 07 (iv) The Spoil Bank is autharized as approval is through VCP. The VCPs are vested with

Theiva powers for management of land as per Lushai Hill Act 1953.

Village Area (ili ) There are no existing guidelines for approval of non-forest area as public are practicing

M—:::mno" Jhum Cultivation on lands along the Highway and as such approval is not necessitated.

+53| i i
AUESS0 KA Causing environmental damages due to over No Environmental damage has been done as barrier through Gabion wall has been madefor
dumping of the muck spillage. The Capacity of this Spoil Bank is 84500 Cum and 89500 Cum of Soil has been
dumped. Upto the design capacity, dumping can be done.

No adequate or appropriate protection measures Gabion Wall is already constructed at Project site. This Spoil Bank is complete with Landscape
found except for a very thin layerof small Gabion identification, Approach, Base preparation, Compaction and Gabion wall havebeen completed.
Wall constructed at the bottom of the site which The left-over sodding/turfing, Drain Channelization and Re- vegetation/plantation is also
was extremely completed.
inadequate to hold the dumped spoils.
Not suitable for further use without adequate Adequate protection measures taken and approval is available.
protective  structures and approval of
competent Authority,
concerned District administration.

Additlonal

Remarks

Photograph

et
al

Updated status as on 24.01.2024

e

W o
Subrata Majuodar

joct Manager, PRG-®

\

~W: N. W..-ﬁw!m
Team Léader




" gpproval of Spoil Bank at Ch. 251+040

» ‘Annexure-1

R PR S SR

c|
f

(NO OBJECTION CERTIFICATE)

I Lalfanzauva the president of village council of Tampui Norlh Il
Situated under District Lunglei, do hereby declare and confirm that
‘council have permitted to-avail SPOIL BANK for soil dumping for
ABCI-BHARTIA (JV) in our village at Chainage :-

_ Existing Chainape of Spoil Bank R S -
N SIIND. From-———1——"""Tp ) ; S
T ¥ I CH.247¢320 | CH.2474400 _—— Design Ch: 2514400,
2 CH.247+800 | CH.247+820 .
3 CH.2474960 |  CH.24B4020
4 CH.250+180 | 'CH.250+260

(Revised) respectively with reference 10 their application dated; - 21/0572021

The council have No Objection to ABCI-BHARTIYA - (JV). touse lhc
land for the above mentioned purpose,

Prcsi‘dcmASIgna!ure Date: s?:ﬂ’-.qg«._z ’f__
-(lalfimzauya) - _ o
Village Council/Court it ¥ Place: Tawipui Nori-1l

Tawipui North-1l e AL
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éé'ﬂrOVal of SDOI| Bank at Ch 253+840

(NO'OBJECTION CERTIFICATE)

{Annexure-2-

6

&

1 Lalfanzauva the president of wllagc council of Tawlpu; Narth-]l
‘Situated under District Lunglei, do hereby declare and confirm that
_c()uncnl have pcrmlttcd toavail SPOIL BANK for-seil dumping for
VABCI BIMRTIA (V) in our village at Chamagc -

s @
@,%
‘ i

_ 1 ExistingChama;,eo[Spoil Bank i
e JSLNe. | . :From = "To~ ap
: 1 CH.247+4320 | -’cﬂlujgoo__ _
ﬂ’ — CH. 2474800 . CH.2474820
CH. 2474960 CH.24B4020
J/ -4 " CH.250+180 “CH. 2504260

(Réﬁsed)‘rcsh;ém'clj - with reference to their appn‘s'caﬁbn dated: 2110572021
The: wunctl bavc No ObJCL tionto ABCI-BHARTIYA — (JV) fouse thc

land for the above: mentloned purpose.

Prcsldcm Signnture

|

{Lalfmzauvs)

, ,,477”1

Vxllage Council/Court
Tawxpux North-Il

Dates’ #5069 202 ©

Place: Tawipui Korhell -

—l-— Dsign Ch:253+840.
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%’Qroval ofSpOIl BankatCh 260+640 e @

Annexure-3
— ? B “ ’\"'ﬂ! Hmfc‘; N " Q‘l ey g Rl PRIITR L% L Aok s ve- SOt -
e 4 Uv'!f\\-u}

fel, _____ {tming) 'dolv.lo (ing), ThwIPY I SOUTH

{KhuaNeng), SA22 Lyugre]  (dleiic) & cheny mek hi, dikidka ka ram nefh Pass No, PP?%:
s JET U Kng e Ol Jnicte LGRS 2
ﬂﬁ*ﬁ_WEeﬁxm?;gem B I S G

___ﬁmmg) nien Han o %émzmkammhlﬁp oll Bank atana hran/ Ram lath chilat

. LaLimANgathz u% K LALRA’NNA

,.,.,.

al loh tilng ihthhlafete. (e fmantalehtfalna 2lsh fur) l ka phalin ki termli &,

s fxggrg}eﬁ glaia horanUhchiatanh venghn zergnatawmn pak pawisa ) bungrua
il kﬁ dawng favihidawn &, he K fait éhmgahaﬁg&h hlan Gomp lalnt emaw Slelm
Gongkaglamiavhioeny ﬁhkaﬁam 6

i atsfégtésmem* ﬁé‘f 3‘[‘@‘5’7

w /Lﬁéii &g:v- iy :"-'

(& ﬂ ,ﬁ@ Signaiure;

»;Qf‘l-:ifsfgnswrsmaam&)

R Wlmesm (c \JM%WE f&J aumigsse L \L

’ Pr&ad&m
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ghproval of Spoil Bank at Ch. 267+84O ‘ ~

Annexure-4

B I}fig Nerston
LAL?AMMWIA /o bEN cmwN A

=i<€1 (hming), s ‘{ram o ?hmlng) AP S0yt

{KbiiaNeng), Lurd LE T %d)!ﬁtric&) 4 chang mek b, dikiak ke ram neth Pass No.

wp,’:?@ 8/5602»""“" nEELFMN  Chalnage 214 830 LHSIRHS

- .g_t_:__Wldemng,Q{u]ec {atan blan, @ favkly ABC T~ BMARTIAI Conlrulor

hmk\g) fen hian:i it fﬁjﬁia, Ka fam hi Sl Bank atana timian! Rari lath chkday

721 et hing Uhehhlal ot ghmannafc‘fmlatnaz gh fu bl ka  phaln ke ternle,

Bpiproject dland hmahiﬁhbhhl’aleﬂh%n‘gh Aengnadanimna pavl pavisa burgria
“i'k dawng tavidetn 8, he ka ram ehungehangah bian complolnl emaw el

dangkasam taihlo ang t&hkellame

Qaleawl |
Ggaeﬂbyc m&?ﬁ&‘iﬁ,ﬁ”’f”" o g}
1 MNDHOLDER!OLASI\AANT - z,couf_g,g A

3 s 1@_,\,%, ;.&Lﬂww mwsssg ;

(Bt éu[ﬁi?‘im@i Shaﬂom.&ddwsﬁ(x’f e mﬁéﬁ__&éﬁ%‘t i
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‘/'@proval of Spoil Bank at Ch. 267+965 @
' Annexure-5
(NO OBJECTION CERTIFICATE) o
. 1 LALFAK THANGA The president of village council of Thingfal.
;i Situated under District Lunglei, do hereby declare and confirm that '
; council have permitted to avail SPOIL BANK for soil duntping for "—.
; ABCI-BHARTIA (JV) in our village at Chainage :- 5
\ B “Existing Chainage = e B
e SLNe. | ~ From ] To .
71 CH. 270+200. _ CH 270+260——1'Deslgn Ch: 2674565
2 CH.270+450 | CH.2704510 3
. 3. CH. 2714000 'CH. 2714080 Z
5 h "CH. 2714380 CH, 2714430
J § - CH.273+962 CH. 2744075
i | 6 -CH. 274+160 - CH, 274+230
' The: council have No Objection 10 ABCI- B IART!A He (JV) to use ﬂw >
A land for the abcwc mcntaoncd purpose. . i

S R

‘President Sigoature

Date: gy 7f.

Mr LATFAK THANGA
Village Council/Court:
Ihmgf al

o s Jhan s g
AWML LS

: ’i#iac&: Thingfal

' gv.\xagc anndlj(‘.m_m : o ‘ e
' Thiopfal - - , 4
B R X LRI R DB UL T I AN,

PRI R A Y sty et
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ﬁggwovalofSponBankatCh.2724884 I L é?i) |

N —_— ettt et st s enbast 14100 pANNEXUrE-B

(NO OBIJECTION CERTIFICATE)

_ 1LALFAK THANGA The president of village council of Thingfal.
Situated under District Lunglei, do hereby declare and confirm that
-council have penmttcd lo avail SPOIL BANK for soil dumping for %

© ABCI-BHARTIA (V) in ourvillage ot Chainage
;_, 1 ) _ “Existing Chainage ’

SECARER S plnt R AR

B ) N GO I 1 —— —To

1 CH. 27042007 CH. 270+260-

2 CH. 2704450 CH.270+510 ¢
3 | CH.2714000 CH.2714080
4 1 ;
2

CH.271+4380 | CH.271+430
. 1 Ci.373%962 | CH.274407%
\/ 6_ | Cil.274+160 — CH,274+230——-> Design Ch: 272+884

<.
“ 3
¥

“The oourxcd have No Dchctlnn 10 ABCI-BHM{TIA ~(JV) 1o use the”
2 land forthe abovc mcnuoncd purpose'

-
Prc;@enl&gnanx__rt: E’-’“.f?"?’éf‘_? /3.,{; /: L
Ploce; Thingfal s

»
/-,k,y? SR

A R

5 Prt:ldml Y I
Vilage cw?ﬂ{cm g

o e s e b s B A A RSy s ;
TR S e S e R B S R D T S SO RA i pon R N A Y
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")Dr'oval of Spoil Bank at Ch. 299+080

No Ob'j'gction Certificate

This is- to certify that:ﬂle Chawnhu village, Lawngtalal (District) In the state of Mizoram
have "N [« Obj jechon whal.sonvcr for dumping the sail and Lo, omeruct the dumping yatd
: I«fhy M/q PMPL ~'SRC Infra (]V'J at the. land belun},lng to Mr'B Thanpuia, LS/ 15C Ko/ 42/06
" »*(l)r. DZOS: :m:)s Phalthzu' Road thlang Peng ‘bulah ( 107, college Veng, Laanﬂal‘796991)

L), i x xhe smte af Mlzomm located “at Km 299+015, to Knt 299+400.0n

un:' "_l' for. OnWard \ubmis:«:lo mA | _n‘cemed authoriues

. V"’llagc Cound!Prcsidcnt

S N
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[ Y BT SRR hmh.en gu"
B RGEE SN M

‘ Ve L A e 1i,
PR S ot Im)l ER RTINS IS CYRTE N
L R R T I o T YL AN CE VR e s
SRy a0 e vetle g
§ooew Aty 1ea g

Zeberooe ;gj;[}l@;{j‘_{ﬁl

S RN TS TS |m ool
cc«lmu UH--I Ahe t e N s

Vhae o Oiieine g
O ConmubAl e

e antodoal dpe | RV I T PCAT
N TN ISP B IS Y PRI TTRS

BRI Pi| Aok Haldinen &

B Thanputs,
nlhz,ll RER L ST r - v Zay luﬂ ia,. ' '
i i . Lawngtlafi Collage veng,

Sy ,ulgi:-;_.L{‘.uﬁlix.—i;.;;s;:am‘eéd. T Hasdes.,

f'nl‘tbar Fzzd thia

; P9y Hiumput péng
: fd‘u 1‘. h

‘?«.ir;iler'ti'~-] i\)inlt;:d Lkl T ’-:|lil‘ e3 K f“zn,» ’-szlg"e”vl_u}.)iij 2 T T
) s 10/ ;{-; %l 1 .m«l visla ;u: JER St b D
SUNEITIE ' “
'maoo; 3 B Tt 7L 5

L Nilsge Courzil {‘vouri
, _ , L Auza'nmnus Ustﬁc_t{:wrcn
, P L S w0 RET . Chswmw o
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No'Objection Cetﬁﬁta fe

Thls is to cergfy’! ‘that t’hc Lawngﬂal, Lawngtlm (Dmmct) in the ftate of Mi}oram fave )
SRC Infra’ vy
al the land belonging to Mrs: M; _,L.:lrlndlkl, LS' 3 -;.sxzm,, T 01, 0742014 ncar-

~*No. Ohjecnun vhatsoovenfor: dumpmg the sml jsoft rock b} M{EPMPL

land Owner

"m;gm ;,,e»uéum LQ

e
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St

SR BN

S

-~ Vours faithfolly,

Uy @3’5%
L (THALY T AzYU)y
& Doputy Commrnisrof F"m{H}

 Mars Autonomous District Coumeil
Sizha,:

Az l I 5 I { 1 ¥ ! —
MARA AUTONOMOUS DISTRICT COUNCIL
:ENVIRONMENT & FOREST DEPARTMENT ¢ SIAHA
?x'qa;a.momwm@omn.z,; Datéd Siahe dhe 12% May 2021
To, ]
iThs Genem| Manager™ I
PMPL-SRC Infra JV "
Lavigtlai
Sabject:”  Acknowldgement Reedipt. =
. With referénue o the subjecy clgea xwvt—. the u=Pﬂf‘mm s m""“ P“"m‘ of ]
Forest Land for using Spoil Bank in hetween Ksochao East = =~ Ampbyu thhne(lm) 2¢ shows' =
“helow:: N e
R 1" Installment - 2623031 - Rs10,00000/- %
2" Installmen; 2 302 zml = Re 500000
Tnemt = Ra 1.',.!:9,900:'- >
(Rupses Fifizen lakhjonly

|

B A
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6 roval of Sp0|l Bank at Ch 342+7OO

s 5,

S BHARTM ABCI (JV)

s
! o= Bhartia Infra Projects Lid, .‘01 Royal Arcade, 204 Floor,:
o ; ~ 781007, Ph: +91-0361-2968522/23

Dr.B BnmahRond Ulubari, Guwahati -
¢ ‘Fax: +91- 0361-2456593 ‘Email:. inf @bhartizinfra.c
.Rel’: BIFL/NHIDCL/VCP/PKG-8

Date: gﬁglq{,’]z‘ozz

i _'!‘o S
“Village Cuundlor
“Tipa V-111, Dlst‘ Siaha'-
=M(znram

.’-’Suhjcci, decning and Upgmdatfon o 2 Janewith paved shoulder configuration and geometric
j ci;mpmVemcnt from Km 339.000 to Km 380000 on Atzawl - < Tuipang section (Package B) of NH-
-7-54 in'the state of Mizoram with JICA loan Assistance.

- Reg ~NOC for the Spoll Bank at Ch, 'w?-'f ‘5“ ""’ ?’4‘1*““’ CR&)

.

.'-Dear.anff

Wuh refercncc :o above cited snbj&ﬂt.wr_wxsluo lnf‘ rom ynu_thauvaarg_cxemnngille

gf 5 “road cunmcﬂon waork from Zero to Tuipang (km 339+000 To 380+DOD) Inthestateiof o
7 Mizoram Aswe are doing excavation work. we need spoll banks o dump the smplus soﬂ =

o banltsto dump the surplus soil atabave mentioned location:

ﬂsf :

' Hent, e dre request your | Kind self to Jsstie 2 NOC for dumping of Soil atm?AZ*.Em "*o 34::“ 9

Fram yourend {orsmoolh progress ol‘ warl..
Thc detali ofthe paroel of land is fumlshed below,

o Name: LHFIK_HU
PassNu. 5 1

" =  Tnisis roryour kind infurmntmn and appmval please,
7 Thanklng you and assurlng ynu our best co~opcm tonal.an the tlmes
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O AT02 e e

INREMSIAMNA/AGREEME NTWIZO vV RSION)
Bhartla -ABCH {IB), C/D Bhartta |nf;

m Prolect 11,
201 Royal Aresde, Dr 0. Banuah Road , Ulabarl, Guwahatl -781007
t&.m;nmlsmamm_gu&mmmmmmmmmﬂm

et mn.lmimwvcwpm-a pate-- 2.5l 04}22

Ca

ﬂﬂatpu! wt

TN

: RERASIARATS ‘—“’m RAARICVERSION] = -
T i -ABCH O~ Bhartia Infra Project ted,
o R 5 le... 201 Royal Arcade, Dr 8. o d, U!uta Guwphati “TEIDOT o= o o

= L PHIe1 FO361-3458 3Faxi v81 — OIBAS 3 Lreall: infombha LanIm.mm o o R

] B

Ref: BlPL}N}RiQd{VCPIPKN iy




Q_pfoval of Spoil Bank at Ch 348+530 S oL '

.JITM f*“-'k .
T HARTIA - ~ ABCI m
i ﬁ/o-%srtxalnfmho{mm,ml P
D1 B Beradk Roed, Ulnbes X m‘mﬁ‘mﬁ Fisar,
: ___Fex 451.0361.8455559, Bxosil: sabh . +91-0351 -2468522/23
Mﬁ%ﬂmwmﬁmﬂysg :

Bue Wﬁzmzm.ti;ya&mzmmmm ¢ torfiziretion gnd geometde
Emprovenent fen K 333,000 to K 320,000 oa Alesvit < = Tuipang ee<tion (Packege €) of NH-54
: mmmﬁmwx&mwwmmm

Sir, g
WﬁmwMMWMMbmwa&ﬁmmmmmmd

mmmmmnm {Hin 234600 1 Ern 3804000} in the state of Mizoranc A2
mmMWmemm&mdmpmmwammm

Jocztine
‘zmﬂj@@WM%ﬁrwmmamMm i 5454386
» {100 m) [RES) ﬁmmaﬁhmﬁzm
i it of tha Pagea! of Land fs furnishad bedow: ‘ HAL
R i frths)
- mmﬁmsm om/zi/mw

E«’”SIQ"E: . #
v’n‘sge Couneli/Court
“Thelve

L mmmmmkwmmmm

Z. ﬁ:‘,!ﬂ',ﬁx'm

3. Eﬁﬁmmmﬁ?&dmﬁm
sﬂ.mm&:mm .

Hara

é“aha,‘ wzotam -



TKREMS NA /. REEME MIZO VERSION)

L iz ~ ABC C/0 -~ Bhartia In e

201, Royal Arcade, Dr RB. Barush Road, Ul
» Dr. R, ubari, Guwahah-—?&lﬂﬂ? .
“Ph: *91-0361w246852‘2/28ng:+91-0361-2466683 Email: info@bhartininfra com
Ref: asz’ummampm-a/mzo/oss Dates 13/08/2020
54 ke woig laihsia turih

Ngenna angin heng ahnnafs ka ram/huan hrrlanau hia
‘ n NH
le!vung pailman hmang turin ks ran{ th & &

c "Q"'—b' by e
Diltn/Ngentss (&p;%m;-

[Remtitn / Ram Nefhtu (Name, Signature & Pass NoJs

d 9{"7 @'
”:{WK
!mstpnfm;mnmss:
78, - Ji TeHZourd )
B T "
"“' 2 Projects Ltd, -

; 201 Rpyal Arcade, Dr. B. Barush Road, muban Guwahab-‘?SlOOT..
‘+91-0661 2468522/23?‘&1:: +91—O-361‘2456693 &nmL i eom

“Rafi RIPL/NHIDCL/TL/PKG £/2020/065 Date: 13/08/2020

Ahavma hawhta hearyliata s &i Rah palmpa hawhna hetz MH-54 lathloh: chmanalaata ﬂlr:x

“thy awpa tzwi %axyhﬁ. :
= TEEE

Ahzahn_bpz [Ap mn!) ‘&/

Pahnukhﬁmhpz / W‘rmw .
Presitis, e

% ,-'. oy
& seresd e
A s> 4/;,_ .;’
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.,..A:
e
B

[ Wiy " Tevs———.

Project: Widening and Up-gradation to 2 lane with paved s
298.000 (Package-6) on Aizawl-Tuipang Scction of NH-54 i
mode with JICA Loan Assistance

Contract Package - 6

Details of Ooﬁ?:_n:o: of Spoil Banks .

A

houlder Configuration and geometric improveménts from Km 250.000 to Km
1 the state of Mizoram on Engineering, Procurement and Construction (EPC)

NNEyrs- SA-3

_ Used !
SI No. Description | Quantity Remarks
(M3)
1 Approx Quantities of Excavation (Cum) h 1745765
i
2 Quantity used in Embank /Sub Grade/ Should 265899
3 |Quuntity used in Gravity Wall/ RE Wall Back filling 247090
5 |Approx Filling Quantity in Speil Bank 1232776 .
L2 STATUS OF SPOIL BANKS
Design Chainage (Km) CO-ORDINATE !
Approx Status of Protection work as
Sl. No Start End Quantity . Status as on 30.10.2023 Status as on 20.01.2024
From To (Cum) reported earlier
Easting Northing Easting Northing '
* |The capacity enhancement of spoil
,_ bank was thought off, therefare, it
Gabion Work is completed. [was remarked to be re-constructed as
1 2514000 251+080 484183.627 [2514849.69 484223.09 2514782.231 (41209 Recanstruction required ' |per the new capacity. However, the As earlier.
| [exisitng capacity is only being utilised
and Gabion work is completed.
!
: (i) Spoil Bank was arranged, however,
. « |it was not used due to objection .
2 2514450  |251+560  [484185.498 |2514569.399 :ﬁmm.ﬁ 2514491.505 [76209 Not in use ity fection By | s eartier.
+|(ii) Shall not be used in future.
|
|
| X The capacity enhancement of spoil
| bank was thought off, therefore, it
! Gablon Work is completed. |was remarked to be re-constructed as .
3 253+800 253+880 483482.752 (2513163.482 483417.786 12513116.081 |56209 Reconstruction required ' |per the new capacity. However, the As earlier.
. |exisitng capacity is only being utilised
. |and Gabion wark is completed.
1
4 256+890 256+970 483528.78 2511417.961 483472.428 (2511466.994 [23740 Gabion Work is completed ' [NA As earlier.
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Design Chainage (Km) CO-ORDINATE
Apprax |
SL. No Start End Quantity | Status of Protection work as|e, . .. o 10.10.2023 Status as on 20.01.2024
From To (Cum) reported earller
Easting Narthing Easting Northing i
1
5 257+915 257+970 433658.907 [2511069.936 483694.3 2511037.331 ({41209 Gabion Work is completed |NA As earlier.
I
' |Work has been stopped due to .
: P Spoil Bank is not used due to the
6 259+130  [259+180 483272.935 [2510559.55 i ; Objection by Land awner. Copy of
4 483279.833 2510511.609 |56209 Protection Work in vqowwm.mm Letter issued by EPC Contractor to DC objection of landowner. Will not
;7 be used in future.
' |Lunglei is enclosed.
w The capacity enhancement of spail
1 |bank was thaught off, therefore, it
i i ! ked to be re-constructed as
7 266+145 266+245 484892.56  [25106410.01  |484875. Gabion Work is completed, |was remar :
4 A 2506319.549° 4689 Reconstruction required | |per the new capacity. However, the As garlier.
1 [exisitng capacity is only being utilised
“ and Gabion work is completed.
i
)
I
8 266+980 267+090 485232.656 [2506255.031 485324.176 2506293.756 |76959 Gabion Work is no-:v_mnmn" NA As earlier.
|
1
T
w Inadvertently, the photograph was
9 267+935  |267+995  [485091.103 [2505759.816  |485041.292 |2515120.892 |44689 Gabion wall to be started | |S2Pion wall has been completed. missed during the affidavit
” Photographs are enclosed. submission. The same is enclosed
” now.
1
! Inadvertently, the photograph was
10 2714555  [2714700  [485877.385 |2504166.898  |485934.126 |2504272.409 |86959 Protection Work in Progress |oapion wall has been completed. missed ducfog the atfrdavit
| |Photographs are enclosed. submission. The same is enclosed
| now.
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' |
|
Design Chatnage (Km) CO-ORDINATE _
N Approx Status of Protection work as
« No Start End Quantity [ |status as on 30.10,2023 Status as on 20.01.2024
From To (Cum) reparted earller
Easting Northing Easting Northing |
I
11 2724854 2724914 486580,924 |2504710.99 486542,875 2504685,585 28359 Gablon Wark Is completed) NA As earlier,
1
|
‘
12 273+100 273+160 486460.949 |2504520,631 486498.704 [2504473.89 39869 Gabion Wark Is completed’ |NA As earller.
13 273+610 273+690 486555,196 [2504267.949 486562,004 |12504218.39 41209 Gabion Work is no:__u_mnmn_“ NA As earller.
. I
14 273+985 274+040 486823.568 |2504140.827 486854.07 2504097.53 33307 Gabion Work is no:i_m"n.a_ NA ' As earlier.
I
i |Work was stopped due to Objection by|The letter sent to DC Lunglei is
Gabion Wark upto 3rd lift “ Land owner. Copy of Letter issued by |enclosed, As of now, dumping fs
15 276+330 276+420 486544.868 |2502728.069 486570.036 2502661.917 |57448 completed ! |erc contractor to DC Lunglei is restricted. Adjusted In some other
W ! |enclosed. spoil banks.
i
. |The capacity enhancement of spoil
, |bank was thought off, therefore, it
Gabion wall to be started,' |was remarked to be re-canstructed as
16 276+470 276+540 486557.359 |2502646.061 486498.91 2502627.779 (116209 Reconstruction required. _ per the new capacity. However, the As earlier.
| |exisitng capacity is only being utilised
! |and Gabion work is completed.
V
|
m (i) Work has commenced.
| (i) 1st lift of Gabion wall leted.
17 |284+990  |285+130  |487106.238 |2496156.079  |487186.445 |2496086.027 |188209  |Gabion wall to be started ; M:.“, balance 1 1t shall be completed |G301on wall has been completed.
' |by 03.11.2023.
I
i
i
-~ - ! s
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|
“
|

| | Denige Tha ] »
ﬂ { ﬂ..,.l,. e COQROINATE e L
LN | | ! Appeas ¥ |
Stan $1atus wf Fruteath » | |
Prom v | . i | Ciw Quaniit abian wark gy i |
_ | i | € [ ™ deenvng 4 w | .n:s.. ropurtad warlivy Hatus a1 o4 10.10.2023 [Beadent ov 6m 2561, 2624 |
e e | Notthing Easting | Morhing I |
| —— i e e f
H _ | T o _
18 Tvo EY Y “ | _ { *
Shey b TERS 54 SETITC TR 249817 | 1) Mot 10 wiw duw e Gljestion ratad
| 3re.? ! y
, “ w702 487296.221  [2495156,903 [19142 Work Stopped by land swner r: .
| m h ) (1) Oumping not done.
1 | B e S S — S I |
“ | _ e I S — -
19 | S88+330 ——— ” ! (i) York has commencad.
<4 2884 487745, 12 i i
_ | ? [$87745.37 12494130172 [487802.734  |2494034.112 [19500 Gabion wall to be'started M“_,w. -o.s._“.n H._ﬂn‘ﬁoﬂ”«c\.ﬂﬂtﬂ e e
| complateg |OBHOm coesplated,
i i _ _ , , by 03.11.2023
: o |
| ADDITIONAL SPOIL BANKS [ ,
| |
_ { 1 WaOverturhly, thes pOCLOZrases wat
1 2se- 2566 . » ;
S6-340 256-600 483769.911 |2511413.734 483790.924 |2511363.225 |36209 Gabion wall to be started  |Completed. Photographs enclosed. ried during the A fidaet
“ ! v, The sanms B esciowe?
_< 7 ’ v,
W | ' Inadvertantly, e pAGlograpt was
& |200-000 260-640 483823.642 (2509944.232 | |483861.576 [2509930.313 (31209 Gabion wall to be started M..ﬁ.“.hhﬁwwﬂﬂno”ﬂv.ﬂon Wx‘uﬂhdﬁ”ﬂ“ﬂk
, : NOwr.
|
| " Inadvertently, tre phoograph was
& . | Gabion wall has been completed. missed during the afficaviz
vvo_ S00 261-960 483823.411 2509015.682 483855.755 2508971,653 (27209 Gabion xsu__nD—vanw;n& Photographs are enclosed. submission. Thissarmeis 4 s
| ' now.
| )
\ ; Inadvertently, the photograph was
. : Gabion wall has been completed. missed during the affidavit
3 [265-220 265-320 484608.941 |2506702.841 484617.11 2506669.85  |23709 Gabion wall to be started |1 oo 00 0 osed cubmyission. The same ks enciosed
A aphs R ’
| now.
N !
T
| Inadvertently, the photograph was
o ' Gabion wall has been completed. missed during the affidavit
5 207-760 267+840 485167.606 2505885.771 485141.655 2505816.655 . [24109 Gabion wall to be amlﬂunl Photographs are enclosed. submission. The same is enclosed
' now.
_ I
) Total Quantity = _ S 1232774 . _
T [ .|/
| \
Note : (1) Total nos. of spoil banks as per CA = 19 hﬂ. A
_ANV Nos. of addirional spoil banks = 5 _ A -—loA\\w\\ >t
uthorized St <

Mr. Akhilesh Kumir Siiigh (Sr. GM)
Akhhilesh Singh
Sr. General Manager (ABCI)
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Project: Wadening and Upgradation 1o 2+-1ane with paved shoulder conliy

on Engineen)|

alion and geometiic improveme
1. Pracurement and Construction mode with JICA loan assistance,

Coantract Package - 7

Details of Construction of Spoil Banks

1
I

(ks from Km 298,000 to Kin 139,000 Alzave: Tuipang ‘arction of HIT54 0

Lher Shate of MIZOT A

i
SI Na. Description Used Quantity Remarks ;
(M3) _
1 Approx Excavation Quantities (Cum) as per DPR 986200 3
'
2 |Quantity used in Embankment/Sub Grade/ Shoulder % 260696 )
s . s '
3 |Quantity used in Gravity Wall/ RE Wall Back filling 80500 '
}
4 Quantity used in Boulder and Aggregate from Hardrock mxnm<mn*o= 298560 _
|
5 Approx Filling Quantity in Spail Bank r 346444 .
; 2 s e 3 i
| 2 m\M,JMﬂJEM OF .wvo__..w KS %MM,F
, )

Design Chainage (Km)

CO-ORDINATE

. Vo
SL. No _ Approx Quantity | Status of Protection work as Status as on 30.10.2023 Status as on 20.01.2024
Start _ End (Cum) reported earlier
From To !
Easting Northing | Easting Narthing !
\ .
> (i) Work has commenced.
1 1024910 | 302980 |- 489059.817 | 2483925.8 Gabi ltob 4 | @ Pecvork dore. Gablan wall has heen
+ * - .81 4 .822 489096.089 2483942.426 38000 abion wall to be starte (iii) Gabion wark shall be completed by completed.
| 03.11.2023,
i
|
|
2 307+880 307+940 491327.948 | 2483716.753 | 491337.805 | 2483681.171 39800 Complete NA As earlier.
T
i
3 308+180 108+220 | 491336.256 | 2483444.612 | 491343.273 | 2483410.561 26540 Complete NA As earlier.
]
\
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1 —
-
Design
.-, gn Chainage (Km) CO-ORDINATE !
. No Approx Quantity | Status of 121»2_5: viork as 5 i 3
From Yo | start |1 End (Cum) reported earller tatus as on 30.10.2023 Status as on 20.01.2024
| Easting | Northing | | Easting Northing ;
4 309+100 309 _
+130 490993.076 2482967.929 ﬂoocmﬂ.munw 2482955.228 19900 ﬁo.ﬂ.v_mnm NA As earlier.,
|
|
5 309+615 309+650 | 491029.594 | 2482536.56 91032.807 | 2482518.625 23220 Complete NA As earlier.
'
i
|
|
; Inadvertently, the
Gabion wall 'is complete and . : photograph was missed
' b .Phot: h
6 | 319+790 | 319+850 | 494597.732 | 2477511.498 | #94602.698 | 2477467.781 39800 finishing work is under Mw_n__mmho; Tnkampiete hetagrep during the affidavit
progress ' submission. The same is
! enclosed now.
i
]
i (i) Work has commenced.
)
' (ii) 1 Lift of Spoil Bank has been .
7 326+210 326+290 | 494678.882 | 2480261.476 | 494617.205 | 2480310.52 10500 Gabian wall to be started  |completed. Ww_a_“m“: hasibesn
| (iii) Balance 1 lift shall be completed by P N
' 03.11.2023.
| i
/ i Inadvertently, the
Owcmos wall is complete and Gabion work is complete.Photograph v:o.SmSv: in 5._&3
8 327+040 327+110 494341.885 .| 2480871.344 494354.061 2480895.239 46440 finishing 401» is under enclosed during the affidavit
' progress ) submission. The same is
- _ i enclosed now.
| Inadvertently, the
Gabi all is complete and phatograph was missed
abilon w. co e n . i
. 94722.325 2482273.787 20860 . o Completed. Photograph enclosed. during the affidavit
9 329+300 329+360 494722.82 2482238.703 4947 ) soil n:..:u—sm_ is in progress. i gt S
2 enclosed now.
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. ) | (
Design Chainage (Km) CO-ORDINATE : K
s No ! Approx Quantity | Status of Pr wpunzoﬂ__ work a3 Status as on 30.10,2023 Status as on 20.01.2024
From To Start | End (Cum) repor _m earlier
Easting Northing | Easting [ Northing
ADDITIONAL SPOIL BANKS ,. !
]
\ (i) Land fssue on this Spoil Bank.
1 295+250 295+270 488751.7551 | 2487953.224 | 488736.6478 2487940.3 1807 Gabion wall to be started | (ii) Dumping not done. Hot in use.
' (iii) Shall nat be used.
F (1) Work has commenced.
_ | (ii) 1 Lift of Spoil Bank has been Eabia i been
2 299+020 299+080 | 488089.0406 | 2485107.833 | 488031.6285 | 2485090.668 8720 Gabion wall to be started |completed. completed
! (iii) Balance 2 lift shall be completed by g
i 03.11,2023.
L}
m (i) Work has commenced.
(ii) 1 Lift of Spoil Bank has been .
Gabion wall has been
3 3004560 3014010 | 488345.1847 | 2483583.096 | 488393.595 | 2481595.572 7270 Gabion wall to be started |completed.
! e completed.
' (iii) Balance 2 lift shall be completed by
' 03.11.2023.
i
| (i) Work has commenced.
. : (ii) PCC work done. Gabion wall has been
4 301+770 3014820 | 488822.8266 | 2483233.333 | 488863.0532 | 2483214.515 4267 Gabion wal| to be started (iii) Gabion work shall be completed by |completed.
' 03.11.2023.
n (i) Dumping not done
5 305+790 305+830 | 491422.1178 | 2484458.428 491450.1461 | 2484484.261 5810 Gabion wall to be started (i) Not ﬂa mum : As earlier.
‘ |
N (f) Dumping not do
6 | 3074220 | 3074280 | 491422.8078 | 2484325.395 | 491381.019 | 2484289.339 8720 Gabion wall to be started | L He T8 A0t done- As earlier.
a i

Y
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Sl No

Design Chainage (Km)

1

CO-ORDINATE

From

To

Start H

End

Easting Northing

Easting Northing

Approx Quantity
(Cum)

_

Status u\ Protection work as
rqportad earlier

T

Status as on 30.10,2023

Status as on 20.01.2024

314+300

314+400

314+590

315+020

|
|
|
|
|
i
|

492864.8844 | 2480068.092

492871.3583 2479995.361

14530

|
Gabion wall to be started

Completed. Photograph enclosed.

492902.4211 2479568.605

492897.0601 | 247949+4.697

3160

i

|
Gabion wall to be started

|
I
'
T

(i) bumping not done.
(ii) Not in use.

T

iInadvertently, the
|photograph was nissed
{durirg the afidavit
TSB::S. The same is
(enclosed nove.

{

As earlier.

s e g

324+780

324+810

1
|
|
1

|

|

494595.8422 | 2479132.185
|

494572.5357 | 2479176.316

7270

Gabion'wall to be started

Completed. Photograph enclosed.

Inadvertently, the
iphotograph was missed
during the affidavit
submission. The same is
enclosed now.

329-950

330020

|
|

494205.2104

2482348548

494250.7269 MJmNAod.oﬂw

10170

i
|
Gabion|wall ta be started

Completed. Photograph enclosed.

Inadvertently, the
photograph was missed
durirg the affidavit
submission. The same is
enclosed now.

11

332820

332-850

M
i

|

495151.6549 | 24837264123

Total Quantity =

495163.2252 2483753.799

9660

|
Gabion wall to be started

Completed. Photograph enclosed.

1

{Inadvertently, the
photograph was missed
during the affidavit
submission. The same is
enclosed now.

336444

Note : (1) Total nos. of spoil banks as per CA =

(2) Nos. of additional spoil banks =

e

Pankaj Sinha
Sr. Manaer (PMPL)
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" Project: Widening and Up-gradation 10 2 lane with paved shoulder Configuration and geometric improvements from Km _uuo.ooc 1o Km 380.000 (Package-8) on Aizawl-Tuipang Section ol
_ NH-54 in the state of Mizoram on Engineering, Procurement and Construction (EPC) mode with JICA Loan Assistance
|
Contract Package - 8 _
Details of Construction of Spoil Banks |
- - Used Quantity |
S1 No. Description ’ Remarks |
, P (M3) |
’Z::.cr, Excavation Quantities (Cum) as per DPR 1095540 ”
1|
[
’ ,C:..:::z used in Embankment/Sub Grade/ Shoulder 346579 !
||
’ ’C:E::z used in Gravity Wall/ RE Wall Back filling 96000 _
“ J Quantity used in Boulder and Aggregate from Hardrock Excavation 50000 _
|
/ ,’Z:.:; Filling Quantity in Spoil Bank 602961 !
. ; " STATUS OF m.m..m.ﬁ,g
v A : FARE
™ Design Chainage (Km) CO-ORDINATE i
— ‘
| Status as on
N~ , Approx Quantity || Status of Protection stat n 30.10.2023
q\] §t. No e End (Cum) | work as reported earlier|> o o 2 © 20.01.2024
From To |
Easting Northing ﬂ Easting Northing
! During inspection, 2nd lift was anly
i completed. Now the 3rd lift of Gabion Wall |Gabion wall has
1 335630 335680 495743.4074 2483448.961 495800.7369 2483380.487 40230 ‘| Gabion wall in progress has been completed. Photographs are been completed.
4 enclosed,
, Inadvertently, the
1 photograph was
' . Gabion wall has been completed. missed during the
2 3136640 336750 496303.755 2483520.837 496335.3727 24813625.772 55430 , Gabion wall in progress Photographs are enclased. affidavit submission.
The same is enclosed
) now,
1
3 337080 337280 496449.5591 2483429.745 496407.6127 2483248.227 9735 ,| Gabion wall Complete |NA As earlier.
]
| |
| .
|




| |

Design Chainage (Km) |
no.oxc_Z)._.m |
Start _ ;
{ Approx Quanti '
From To End PP ty || Status of Protection Status as on
| (Cum) \|wark as reported earlier Sydtils & Sn 30402023 20.01.2024
Eastin i . |
_ g Northing Easting Northing X
|
_h
4 339730 339795 496449.559 u
. 1 .
2483429.7452 496407.6127 2481248.227 1587 '| Gabion wall Complete |NA As earlier.
m :
’ i Inadvertently, the
¢ i photograph was
S 342660 342740 486823,568 2504140.827 “ Gabion wall has been completed. missed during the
; . 86854.07 4097,
| 1504097.53 32000 Gablon wall fn progress Photographs are enclosed. affidavit submission.
, The same is enclosed
< naw,
-— —
7 i
AN | Due to fragile soil strata, landslide has
Dama: Bank.
6 J45960 | 346180 | 499210.2705 | 2479IBLSS1 | 4994050938 | 247941834 20310 p=ra-riann nh.mwn MMHH“.UMN_MWJH%MMMM the wnm____ pe " [Landslide cleared.
V . completed at the earliest.,
| TR PSS T ,
7 J4d4d0 J48580 S00478,0288 | 247859).848 _ SO0450.88) 1478515618 15800 Gabion Wall Complete |NA As earlier,
“
7, i 152800 152880 _ S02805. 1743 m 2473791505 M $026£5.0799 2478735.3%1 94300 Gapion Wall Complete |[KA As carlier.
| * | I - e .




Design Chainage (Km) ﬂ
no.ozc_z,»_.ﬂm
Start
From To 1 End Approx Quantity Status of Protection Status as on
’ (Cum) work as reported earlier Status as on 30.10.2023 20.01.2024
Easting i .
Northing Easting Northing
9 353730 353830 503303.7
7735 2476505.874
503348.8717 2476417.36 20145.000 Gabion Wall Complete |NA As earlier.
- - , After resolution of the land issue on
4 .
354500 | 503606.7785 | 2475917.065 | 503637.4408 | 2475823.37 25876.000 Gabios swall Seart Sodn |2 102023, the work has commenced. 15t |Gabion way' 13s
_. lift of Gabion wall is completed. Rest 2 lift  |been completed.
| shall be done by 05.11.2023.
|
(9]
-—
N~ 355475 355630 503500.4157 2475350.295 503428.1263 2475312.371 84764 Gabion Wall Complete NA As earlier.
AN
359450 359550 504345.1055 2473232.802 504386.0706 2473143.017 82857 Gabion Wall Complete NA As earlier.
369390 369490 502307.035 2468491.244 502145.501 2468454.592 32700 Gabion wall Complete NA As earlier.
Inadvertently, the
photograph was
R Gabion wall has been completed. missed during the
372550 372650 502596.903 2467012.898 Mowof.m: 2467036.449 59027 Gabion £,w= Start Soan Phatographs are enclosed. affidavit submission.
i The same is enclosed
i now.
ﬁ I .
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— . B .
Destgn Chainage (Kin) R . |
- . . “"’]llvl)"
B e U CO-ORDINATE ———
Ki;"!jr."'. reman _
Sl No e e e et et e !
Fro stany tnd A |
m To i Ine Pprox Quanti Status of
Y ————— nanseete. | s S S (cu +< v s of P'ratection Status as on 0.10,2023 Status as on
Castin S m work as reported warller 20,01.2024
- 8 Narthing L |
S S S asting Northin
ADDITIONAL SpoIL, BANKS SR S (S ) y _
i t— : —
l
|
1 Y4600 3451060
498267.672 2:479692.060 15t lift of Cablon wall has been completed
490443,168 | 2479361,289 6900 | Qablon wall 0% lang batance 1 Iift shall be completed by |02b1on wall has
rte 03.11.2023, been completed,
B e ) Lo R |
2 340+700 3494050 500536 ! 13t lift of Gablon wall has been completed
165 2470500, 697 500066,540 2470650.010 4090 ! o...u_o,.“ ﬂ.._ns % l4nd batance 1 lift shall be completed by M.a_g x._“ boxs
_ arte: 03.11.2023. een completed,
I
e |
T
i
|
@l Work could not be started due to land Not required.
3 3604600 | 3601750 | 504897.787 24723304 504939.886 2472197.873 220 Gaplon wal 1 B€ lissues. N dumping is done. Alternate Adjusted with other
_" . arrangement i3 being explored. spoil banks.
L |
' Inadvertently, the
__ photograpl was
) 363+100 3634500 504508.55 " 04 \ Gablon wall to be Gablon wall has been completed. missed during the
2 270578042 504281.159 2470459.01 5130 ) started Phatographs are enclosed. affidavit submission.
} The same is enclosed
: now,
T
! Inadvertently, the
" phatograph was
Gabion wall to be Gabion wall has been completed. missed during the
S 363+600 3634800 504295.68 2470361.6p 504261.909 2470183.824 4240 " starad Phatographs are enclosed. affidavit submission.
' The same Is enclosed
| now.
I
! Gabion wall to be Work could not be started due to land Not required.
6 370+250 | 3704350 501908.491 2468202.505 502002.668 2468192.55 2620 startad Issues, No dumping is done. Alternate Adjusted with ather
) arrangement is befng explored. spoil banks.
m
L Tatal Quantity = 602961.000
“ SRR
Note : (1) Total nos. of spoil bauks as per CA = 14 _ﬂ%A N N,
(2) Nos. of additioual spoil banks = 6 WA x - 78
Suliratr

Project Manager, 'KG-0

S. Majumdar

Project Mannager (BIPL)
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Ref page 2611 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Spoil Bank No 9, Tawipui South Village Area Chainage: 267+935 to 267+995 KM

Y,

U

% mﬁ%w%&%&m 0995
el S

.,/A.m < v /
(BN Singh)
Team Uéader

Mr. Akhilesh Kumar Singh (Sr. GM)
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Ref page 2612 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

AR A . \.Ht. .‘.
W By
L) RPN 5 P

o - .. .‘.. ... L St . . ....;, - . ..... ...., -

S M \ P B g E . f —TYT YD,
Y 9 s\ {83 » x> a - 3 = Sl P D S
o A R 5 'L R A S 2 e RS N et e e B

(BIN: Singh)
e Team Léader

Mr. Akhilesh Kumar Singh (Sr. GM) |

:
e
s
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ul#&' ....

A

4

fEad,

Mr. Akhilesh Kumar Singh (Sr. GM)

A,ml.z. w.:m—rw
Tearn Leader
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R e
Autheraed S: > .
Mr. Akbilesh Kumar Siagh (Sr. GM)
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‘Refpage 2614 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Additional Spoil Bank No oF. 4m«<m._m:m.mo,mwr .<=_mmm Area n:mmsmwmm 265+280 to 265+320 KM

Authorized Sigadipty. - RIS
Mr. Akbilesh Kumar Singh (S (BIN. Singh)
gh (Sr. GM) Team Léader
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Ref page 2614 of Affidavit dated 03.11.2023 of R-2 & R-3 to the rephies of (S

Additional Spoll Bank No 05, Tawipul South Village Area Chainage: 267+760 to 267+840 KM

ggli &
Mr. Akbilesk Kumar Singh (Sr. GM)
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Aizawl — Tuipang Package-7



2726

Ref page 2616 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Spoil Bank No 06, Kalchaw Village Area Chainage: 319+4790 to 319+850 KM

04 1A

2

%

¥

* 4 L5 i
- IKDWW ‘L».l.
N

en

{B.N. Singh)

T L eader
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Ref page 2616 of Affidavit dated 03,11.2023 of R-2 & R-3 to the replies of CS

Spoil Bank No 08, Zero Point Area Chainage: 327+040 to 327+110 KM

Latituce 22434574 y ) . Lataude: 22 434624

iLongitude 92944552 i A N ! s&ﬁwuﬁa

Bayation 421 03100m | L5 Elevation 367 154100 m
Azowacy 142m

‘.»33@;.@3 ,\ W s :
.muﬁammﬁm% _.ww £ Ei i {Time 10022031055 3
S a7 A i i [Nzze: Gabion bax wain

Team Léader
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Ref page 2616 of Affidavit dated 03.11,2023 of R-2 & R-3 to the replies of CS

Spoil Bank No 09, Zero Point Area Chainage: 329+300 to 329+360 KM

o < .
, ot a5 20| Latiae 2 245358
Lagtcds 32947338 % ‘¢ 2, . b S N s ,Eo_.,...‘._m 5 fm.m,.m
_>_§cam 271402 m r ’ i el , % b RARR .. X il ; A0 Bt 301 (8:83m
[Accwrazy 69 m Bhat - A ; 3
(Time 100420231455 Tre Sk Bia, X4 oy Ry TR LA M | et ¢
o et { A o 4 wardd il bk | hste Gabvan tex wall Completed &)
[Note Spoi 2ani 320:23) 1atsgg b ST AR TERY 55, MRS 4 R

S

A,WUM, W.:W:v

Team Leader
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Ref page 2618 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Additional Spoil Bank No 07, Sihtalangpui Village Area Chainage: 314+300 to 314+400 KM

; T
Lattuge 22426570 - - Totitude 22426135 0L/
Longttudz: 92030463 IR : W ' Longiude 92932512 g+ 4 ‘
_mm:wuo?.._l.msn.unua i 0| Hewtion:34921:69m %, .W ; - 4
Aecurzcy 75 m ) =0 | Acoroep20m < LA - 1
Tine: 23-12-2023 1546 : - | Time: 2031006 g g . 1
Note: SPOIL BANK 47 CH 3144300 TO 3144400 ~ Powersd by Ntelam | | otz | Gobica baxingp : © Poweryd by NoteCam

A,Mv.w/ % W,.jm!v\
Tearn LEader
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Ref page 2618 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Additional Spoil Bank No om. Kalchaw Village Area Chainage: 324+760 to 324+810 KM

=L 7IES py™




Ref page 2618 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Additional Spoil Bank No 10, Zero Point Area Chainage: 329+950 to 330+020 KM

" _»%B.Ew
4? 4 P!& ; !
AR !

2731

Evaon SL0a |

AN

P i o gazee

(8. N. mrv,.:w:v.

Team Uaade:
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Ref page 2618 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Additional Spoil Bank No 11, Zero Point Area Chainage: 332+820 to 332+850 KM

Lattude: 22450155
ILorgituce. 92933026
(Eavation: 342 834100m
|Accurzey 287 m
GPSTime: 231272023 1012
Naz Ssof bare §332+32)

&

Ll
Lattude: 22462053
Lengtude. 52951072
Elevation: 21.064100 m
Arcuracy: 389 m
ime:30-10-2023 10:04
ote: Gahion box work Co

S
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Aizawl — Tuipang Road Package-8
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Ref page 2619 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Spoil Bank No 02, Maubawk Village Area Chainage: 336+640 to 3364750 KM

UV S

Subrats Majumdar
Project Manager, PKG-8

AW. 2 w:..:u?v

Team Udade
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Project Manager, PKG-8

(BIN. Singh)
Team Leader
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Ref page 2621 of Affidavit dated 03.11,2023 of R-2 & R-3 to the replies of CS

Additional Spoil Bank No 4, Theiri Village Area Chainage: 363+100 to 363+500 KM

W—umhﬂu\‘fw%hﬂ_ uv)

¥

N a2,

= \{%% LI
= (BN Singh)
Team Leader

Subrata ZE:-.-.WQM.H
Project Manager, PKG-8
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Ref page 2622 of Affidavit dated 03.11.2023 of R-2 & R-3 to the replies of CS

Additional Spoil Bank No 5, ...:m.i Village Area Chainage: 363+600 to 363+800 KM

/ ,‘ .
4 \ " .

(O T (B.N. Singh)
Subrafa Majumdar Team Leader
Project Manager, PRG-8
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a3 Arnexuree 27 3(e)

ABCI MIZORAM-6 <abcinh54.6@gmail.com>

HeQi&, o, oa o toe

i Gmail
® p
Letter No. 1174 Reg. Stoppage of Const_ructl
Muanteii-Thingfal Village at Project Chainage

2 messages
Tue, Jan 31, 2023 at 6:40 P

6 <abcinh54.6@gmail.com> .
To: "donnylalruatsanga9@gmail.com” <donnylaIruatsangag@gnjall.com> . €

Cc: ICT Mizoram <ictmizoram@ictonline.com>, B N Singh <bnsingh@ictonline.com>, PMU LAWNGTLAI
<pmulawngtlai@gmail.com>, premkantsingh1963@gmail.com

on works by Land Owner Mrs.
-276+330 to 276+420

ABC| MIZORAM-

Dear Sir,
Kindly find attached Letter No. 1174 Reg. Stoppage of Construction works by Land Owner Mrs. Muanteii-Thingfal

Village at Project Chainage-276+330 to 276+420.

With Thanks & Regards

ABCI Infrastructures Pvt. Ltd.
“BRTF Supply, Tawipui North-I,
Lunglei, Mizoram-796701

E-mail - abcinh54.6@gmail.com
Phone No. - +913340044118

,Ag ABG'INFRASTRUCTURES PVT.LTD.

.@ Letter No. 1174.pdf
1360K

Wed, Feb 1, 2023 at 10:15 AM

ABCI MIZORAM-6 <abcinh54.6@gmail.com>
To: Soumyaijit Nag <soumyaijit.abci@gmail.com>

[Quoted text hidden]

-@ Letter No. 1174.pdf
1360K

oA~ AIRTARBE&Y] =
a vew=Dl&search-all&permlhl’d=\hrend-a:r5298333863727654460&slmp&=msu-ﬂ'l"5740921785 \

m”n
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RDUIFH AR 1 IA(JVY ) 74)
CapitalTravelBuilding, 3™ Floor, —

Club Road Silchar-788001
Ph. 03842-247471, 262396

Email: abci54.6@gmail.com

Date: 31.01.2023

Ref. No.ABCI/SITE/AE/NH-54/PKG-6/2022-23/1174

To, )
The Additional Deputy Commissioner

Lunglei District,
Mizoram- 796701
“Widening and up-gradation to 2-lane with paved shoulder configuration and geometric

Sub: N o . 54
improvements from km 250.00 to km 298.00 (Package-6) on szgwl-‘l'wfang sectlsotn of :U: o
in the State of Mizoram on EPC mode with JICA loan assistance”~ Reg. Stoppage of

Construction works by Land Owner Mrs. Muanteii-Thingfal Village at Project Chainage-
276+330 to 276+420.

Dear Sir,
With reference to the subject cited above, we would like to inform you that we are
constructing a Spoil Bank as per approved drawing from the Authorities Engineer at the

approved Location for Spoil Bank by the CALA, the approved list of Spoil Banks and the
Approved Drawing are attached herewith for your ready reference.

We have already completed 50 percent of the Gabion Protection Wall and now as per your
January 2023 during your visit and meeting at the Residence

instructions that we had on 20%
our construction of the Gabion Protection Wall, But the Land

of the VCP Thingfal, we started
Owner Mrs. Muanteﬂ-Thhgfal Village-Contact No-8794580902 is objecting to continue the
construction of the Gabion Protection Wall at the location by threatening the working Masons

and the labours,

So, we are requesting your good self to intervene and resolve the issue so that we can resume
the Works at the mention chainage.

Your kind consideration in this regards will be highly obliged.

Thanking you

Mr. Akhilesh Kumar Singh
Enc: As stated above

Copy for kind information and necessary action to:-
21)) SIM (P) NHIDCL, PMU-Lawngtlai, Mizoram- for kind information
r. BN Smgh, The Team Leader - ICT office, Lawangtlai, M; :
. necessary action. P omm - for nformation and
Mr. Prem Kant Singh, Resident Engj
X gineer- ICT i Mi
and necessary action, office, Lawangﬂa:, Mizoram - for information



